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Outstanding  Income   Tax/Excise/lmport 
Duty   Claims   of   Industrial   Houses   

in Maharashtra 

701. SHRI SATISH PRADHAN: Will 
the Minister of FINANCE be pleased to 
state: 

(a) the names of industrial houses in 
Maharashtra against whom outstanding 
amount of income tax/excise/import duty 
claims remain unsettled for more than 5 
crore as on 31st March, 1997; 

(b) total amount of central excise, import 
duty and income tax claims pending in 
Maharashtra as on 31st March, 1997 with 
top ten defaulters and amount of default; 

(c) whether special efforts are being 
organised to ensure early settlement of 
disputed cases to boost up Government 
revenue, details of the programme under-
taken; and 

(d) details of the results achieved so 
far as per latest review? 


